
NATIONAI. COMPANY LAW TRIBUNAL
NEW DELHI AENCH

NEW DELHI

CORAM:

PRESENT: SH. R.VARDHARAIAN
HON'BLE MEMAER (J)

c. P, NO. r12(ND)2014

SH, M.K, HAN'UM
HON'BLE MEMBER(J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DEIHI BENCH OF
THE I{ATIONAL COMPANY LAWTRIAUNAL ON 27.09,2016

NAME OF THE COMPANY: M/s. Manisha Aiand Vs. Saga rnrosotltions P\t_ Ltd. & Oc.

SECTION OF THE COMPANIES ACT:397/39a
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lM.liaiat kishan Hanjwd

Member (ludicial)


